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COUNCIL OF STA'rE. 

Friday, 181 April, 1932. 

The Council met in the Council Chamber of the Council House at Eleven 
of the Clock, the Honourable the President in ~he Chair. 

BILL PASSED BY THE LEGISLATIVE ASSEMBLY LAID ON THE 
TABLE. 

Tma SECRETARY 01' THE COUNCIL: Sir, in pursuance of rule 25 of 
the Indian Legislative Rules, I lay on the table copies of the Bill to supplement 
the Bengal Criminal Law Amendment Act, 1930, which was passed by the 
Legislative Assembly at its meeting held on the 30th March, 1932. 

TIm HONOURABLE THB PRESIDENT: Am I to understand that the 
Honourable the Home Secretary is proposing to give notice to-day , 

TIm HONOlJlU.BLll: MR. H. W. EMERSON (Home Secretary): Yes. Sir. 
I ahall give notice to-day. 

TIm HONOURABLE THE PRESIDENT: On that understanding the con-
sideration of the Bill laid to-day will be taken up on Monday. 

The Council then adjourned till Eleven of the Clock on Monday, the 4th 
April. 1932. 
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